04.06.2014

AT 4.30 P.M.

1. O.M.P. 455/2012

2. O.M.P. 688/2012

3. O.M.P. 702/2013

4. O.M.P. 704/2013
I.A. 11735/2013

FOR PRONOUNCEMENT OF JUDGMENT

COURT NO.21
HON'BLE MR. JUSTICE MANMOHAN SINGH

YOGESH JAIN AND ORS
Vs. RAKESH JAIN AND ORS

APOORVE JAIN
Vs. RAKESH JAIN AND ORS

PATIL RAIL INFRASTRUCTURE
PVTLTD

Vs. DELHI AIRPORT METRO
EXPRESS PVT LTD AND ANR

ISCO TRACK SLEEPERS PVT LTD
Vs. DELHI AIRPORT METRO
EXPRESS PVT LTD AND ANR

(ORIGINAL JURISDICTION)

RAJESH JAIN,VIVEKANAND

S.C. LADI, DEEKSHA L. KAKAR,
VIJAY HANSARIA, ABHIMANYU
GARG

RAJESH JAIN,VIVEKANAND

S.C. LADI, DEEKSHA L. KAKAR,
VIJAY HANSARIA, ABHIMANYU
GARG

RK SANGHI,ATUL SHARMA,
SAIKRISHNA ,6 SATYENDRA KUMAR,
ARVIND NIGAM, DINESH
PARDASANI, ISHA J KUMAR,
SHILPA GUPTA

R.K. SANGHI,ATUL SHARMA,
SAIKRISHNA AND ASSOC
SATYENDRA KUMAR, ARVIND
DINESH PARDASANI, ISHA
J KUMAR, SNEHA,

SHILPA GUPTA



